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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL        

SOUTHERN ZONE, CHENNAI  

 

Application no. OA 20 of 2016 (SZ) 

 

 

          Applicant(s)     : Mr. Santo P.L. Thrissur &others 

Vs. 

Respondents     : The State of Kerala & Others 

 

REPORT FILED BY THE ENVIRONMENTAL ENGINEER, 

KERALA STATE POLLUTION CONTROL BOARD, DISTRICT 

OFFICE, THRISSUR, THE 4th RESPONDENT 

 

 

1. The Hon’ble NGT vide order dated 20.04.2022 has constituted a four member 

joint committee to ascertain the compliance status of units in  SIDCO 

Industrial estate of Ollur, Thrissur . It was also directed in the order to assess 

compensation for such period of past violations and to recover it on polluter 

pays principle based on estimated cost of remediation and also taking in to 

account the deterrent factor, referable to the financial capacity of each of the 

units.  

 

2. The joint committee conducted inspection on 16th and 17th of June 2022 to all 

the 13 respondent units and a detailed report was filed before the Hon’ble 

NGT. As it was directed to assess the environmental compensation for past 

violation also, the committee had assessed and reported the environmental 

compensation for 12 units as furnished in the table below.  
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3. Based on recommendation of the joint committee, the Chairman of the Board 

issued notices to all the 12 units on 04.04.2023 directing them to show cause 

reasons, if any for not remitting the said amount towards environmental 

compensation. Copies of the notices are attached as Annexure 1.  The 12 units 

submitted their reply requesting a time period of 15 days to submit a detailed 

comprehensive reply as it requires verification of old documents since the 

compensation was levied for past violations. Detailed replies were submitted 

by all the 12 units requesting for hearing. Copies of the replies are attached as 

Annexure 2. Meanwhile the Chairman of the Board had been relieved of his 

duties on completion of his term on 30.06.2023. New Chairman has not been 

posted yet.  Necessary action will be taken once the new Chairman assumes 

office.  

 

4. It is submitted that inspection was conducted on 19.06.2023 and it was 

observed that the units are complying with the consent conditions.  All the 13 

respondent units are having valid Consent of the Board.  

 

 

Sl.No Name of industry Environmental compensation 

Amount (Rupees) 

1 Bee Pee Gold Imitations Rs.9,03,500/- 

2 Indu Ornaments Rs.9,03,500/- 

3 Aiswarya Gold covering 

(formerly Mini Job 

Works) 

Rs.9,03,500/- 

4 Renu Gold Covering Rs.9,03,500/- 

5 Dot Engineers Rs.9,03,500/- 

6 Rajeshkumar 

Electroplating 

Rs.9,03,500/- 

7 Golden View Plating Rs.9,03,500/- 

8 Two Star Designs Gold 

Covering 

Rs.9,03,500/- 

9 Pee Gee Gold Covering Rs.9,03,500/- 

10 Honest Electrocolouring Rs.9,03,500/- 

11 Three star Electroplating Rs.9,03,500/- 

12 Bright Precured System II Rs. 15,37,250/- 
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5. It is humbly submitted that further actions in this regard will be taken as soon 

as the new Chairman assumes office.   

 

 

               Dated this the 11th day of July, 2023 
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